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HALF-AN-HOUR discussion

Indian Ocean as a Ffuss Zone

SHRI VISHWANATH PRATAP 
SINGH (Phulpur): Mr Chairman, no 
longer do the blue waves happily lap 
the shores of the Uttoral States of thc{ 
Indian Ocean, they bring with them 
ominous tidings of the rival navies of 
the big Powers charming our Ocean 
Nuclear submarines now lurk in the 
tranquil lagoons And up in the sky 
military satellites seen every square 
inch of this part of land and sea And 
down below m the depths of the sea 
are installed communication devices 
that speak the cryptic language of a 
mounting arms lace

The Indian Ocean is undergoing a 
qualitative strategic transformation 
With more than thirty military estab
lishments extending from Asmara to 
North West Cape and Kerguelen to 
Bahrien, the danger of military escal
ation looms large on our horizon And 
central to all of them has emerged, 
Diego Gaitia as the very symbol of 
this escalation Fiom a tiny speck, 
it has turned to be a cancerous mili
tary tumur outgrowing all healthy 
littoral relations I quote from News
week, which is published from the 
US itself,

“The U S Navy has drawn up 
plans to upgrade its small commu
nications station on the southern tip 
of Diego Garcia into an 180 million 
dollar naval base Under the Navy's 
plans, Diego Garcia’s air strip would 
be extended to 12,000 feet—long 
enough to handle cargo planes, 
carrier based jet fighters and even 
B52 bombers’*

Mark it, B-52 bombers carry nuclear 
warheads. The U.S. House of Repre
sentatives has recently sanctioned the 
necessary money for the expansion of 
Diego Garcia.
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And all this to ivhat end? I will 
not enter the debate whether the 
naval presence of one Big Power has 
elicited the presence of the other, or 
how the opening of the Suez Canal 
will affect the global strategic balance 
or whether such a disproportionately 
large naval presence is necessary to 
keep open normal commercial routes. 
What causes us and all littoral States, 
the gravest concern is the thesis that 
the presence of one Big Power must 
be balanced by the presence of the 
other in the Indian Ocean. If the 
Soviet naval presence is to be counter
balanced by the presence of the U.S. 
navy, then by the same token, Diego 
Garcia will have to be matched by a 
permanent Russian base in the Indian 
Ocean. The bitter lessons of Big 
Power rivalry are at the door-steps of 
the littoral steps. Not only the com
ing generations of human beings but 
also those of plants and trees and 
foilage shall bear, in Vietnam, the 
scars of a modem warfare. It was 
to this aspect that the hon. Minister of 
External Affairs referred in the Rajya 
Sabha a few days ago when he said 
that though all countries do enjoy the 
freedom of the high seas, the estab
lishment of a permanent bases is an 
entirely different story. Even in the 
United States, people have expressed 
their concern about the possibilities of 
Big Power rivalry in the Indian Ocean. 
Persons no less than Senator Robert 
Kennedy, Mr. Chester Bowles and dis
tinguished ex-officials of the Pentagon 
and lately even Mr. Colby, Director 
of CIA, have expressed their fears. It 
is interesting to note what the Direc
tor of the CIA has to say on this sub
ject. Mr. Colby said that the Soviet 
presence in the Indian Ocean, while 
It has grown slowly, is both miniscule 
and presents no real thread to western 
interests.

“Our assessment |s that the
Soviets would match any increase 
in our presence. If we establish a 
permanent establishment capable of 
supporting a regular force in the 

then they will react to estab
lish a countervailing force”.

Unfortunately, the detente in the 
West has not percolated in this part 
of the world, Relations between deve
loping nations are still volatile and 
have been, on many occasions, fanned 
into open conflagrations with foreign 
arms assistance. It is perturbing to 
note in this context the intentions of 
the U.S. Navy in establishing a per
manent base in the Indian Ocean. To 
quote the Newsweek again;

“The Navy contends, to help pre
serve regimes that are friendly to 
the U.S. in the Indian Ocean area/*

I repeat “regimes that are friendly to 
the U.S. in the Indian Ocean area”. We 
have had a taste of this thesis during 
the Bangladesh crisis, when we were 
confronted with the gunboat diplo
macy of the ‘Enterprise.’ The littoral 
States may draw their own conclusions 
from this episode.

This whole scenario of the Indian 
Ocean is being enacted in direct flag
rant violation of the December 1871 
1 esolution of the United Nations. An 
honest piece of report that was pre
pared by a U.N. Committee of experts, 
m which Shri K. Supramaniam of the 
Institute of Defence and Strategic 
Analysis was also a member, has been 
now torn as under by Big Power pres
sures. This Committee was asked to 
prepare “a factual statement of the 
Great Powers’ military presence in all 
its aspects, in the Indian Ocean, with 
special reference to their naval deploy
ment, conceived in the context of
Great Power rivalry”. Even the
Chinese delegate conceded that Big 
Power rivalry meant the rivalry of 
the Super-powers only, namely,* the 
U.S.A. and the U.S.S.R. The Commit
tee did prepare a report in this con
text and it went through the U.N. Sec
retariat and was duly released. The 
U.N. Secretariat then found nothing 
wrong in it. But thereafter Che arms 
twisting by the Big Powers started and 
a modified report had to be prepared— 
a document which even a third rate 
librarian could have compiled. The 
nuclear submarines that were sighted
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in the first report have delved deeper 
down below in the aea and were not 
visible in the second report. The 
menacing clouds of the arms race that 
were towering in the first report have 
withered away into thin air jn the 
second report. The focus of Super
power confrontation in the first report 
has been defused by introducing small 
powers like Great Britain and France. 
I would Uke to know from the hon. 
^inftter what stand the Government 
is gfting to take, in this tragi# trunca
tion of truth by the Big Powers?

If the U*N. Resolution for keeping 
the Indian Ocean a free .zone is to re
sult only in the VS. House of Repre
sentatives voting for expansion of 
Diego Garcia and if it kt to result m 
the simultaneous entry of cruiser 
Chicago and helicopter carrier Lenin
grad in this part of the sea, if it is to 
result the appearance of the Chinese 
naval presence in the Indian Ocean, is 
it not hig& tune that we look to some
thing more substantial, something 
more tangible than pious resolutions 
in the world councils?

I would like to know what viable 
policy the Government of India pro
pose to puusue in the face of such 
miserable failure of the United Nations 
in /keeping the Bigger Powers away 
from the Indian Ocean? Apart from 
the littoral States voicing their concern 
in chorus in the world councils, con
certed effort should be made to bdng 
them tagger and to evolve amongst 
themselves means to safeguard their 
integrity and sovereignty.

Lastly, when we survey the troubl
ed waters of the Indian Ocean we 
ccnnot take away our eyes from the 
3,500 rn̂ les long coest line of our 
country. Our territorial interests ex
tend far into the sea to Andamans and 
Nicobar in the Bast, and Lakshadwip 
in the West. We will have to match 
our naval capable#  to our national 
security needs, lest once againr we be 
confronted with another jeuterpri#* in

ast'fcdur fit crisis. % 4* note gd
iwto further detatfte due> to * shortage 
of time and also lest thfe discussion 
become a debate on Defence. But let 
it be/ said in the< end' that India iuM 
to asom* a role, to- ttis part of ihe 
worlds oomflUHBsnratei with its etetus, 
dignity and ssiae.

SHRI P. K- DEO (Kalahandi): Mpi 
Chairman, Sjap, it i* a matter of great 
concern, as has been pointed out Jby 
the previous speaker, that there is an 
armed race in the Indian Ocean.

If you study the geography of Indian 
Ocean, from the Strait of Mttlaca to 
the Cape of Good Hope, there are 
three sea channels which will be ap
proachable to Indian Ocean. First, 
Suez Canal which has been closed; 
second, through the Straits of Sunda 
and Malaca and, third, the Cape of 
Good Hope which is the Gibraltar of 
the Southern Hemisphere and which 
controls all the sea line? in that part 
of the world.

It is a matter of great concern that 
these big powers have showed a keen 
interests so far as Indian Ocean is con
cerned. The main attraction is the 
oil in the Persian GuU. The Persian 
Gulf potential ie nearly 00 per cant 
of the entire oil reserves in the world. 
That is why the Tfrited State* have 
got their permanent nswab establish' 
ment at Bahrein. Recently, 'they have 
developed another navai establishment 
m the island of Abu Jffoesa at the 
entrance of the-Persian Gull because 
of the friendly ties witfi the Shah of 
Iran. It is beeavse ol the- oil hike 
that the Iranian Government has been 
trying to sink all its oil revenues to 
build Iran as a big military power.

Besides that, even though there 
have been differences between South 
Africa and the United States so far ea 
racial discrimination, is concerned, we 
know for certain thtft important mlU- 
toiy leaders of South' Africa have been 
visiting Pantagon and there are naval 
establishments which can monitor the 
entire movement of ships in the In
dian Ocean from all strategic points.



§p$ilarly., in Australia also, there is 
jome und&rsfandihg a#d *hey fctfve 
got a naval establishment in <0w 
Australian territory. So, they can 
m&tttOr is far a* apto Cooos island* 
arid jft the centre of fhe Indian Ocean 
ccttiHM the tfiego Garcia which is be
ing bui&vp at a tremendous cost and 
wnlch is going to become a big naval 
headquarters of the Russian Navy in 
the Xndisfo Oceah.

32if Indkgt. Oceania*^ SRAVANA 25,

How, coining to the Soviet Russia 
attot 4 would like to quote from a 
research paper prepared by the Lok 
Sabfea Secretariat:

“The report prepared for the Sec
retary-General by a panel of ex
perts unanimously concluded that if 
ttw> XLS. converted the'Indian 6cean 
islfiBKj, of Diego Garcia into a full- 
fledged naval base, the Soviet Union 
'would, look for a similar base and a 
“new strategic naval arms race will 
have begun". ”

The Soviet Union ha* already taken 
steps in this regard. They have es
tablished their naval base in the 
Soctfota island and they have astab- 
litibed a naval base at port Barbara in 
Somali, in Africa. It has appeared in 
the newspapers that the Russians have 
also entered into an agreement with 
ttys Mauratius Government to have a 
establishment there

China is also not sleeping over the 
matter. The Chinese under-water 
naval fleet is very well known, and 
they are' also having vary good re
lations with Tanzania; they are build
ing a railway there; so, with the Tan
zanian port they are trying to have 
their own base. Therefore, we can
not1 sleep over the matter. So far as 
India is concerned, I would like to 
tofekhit that Itodia is primarily a naari- 
tti&o nation occupying B very Bre- 
*minent position at the head of the 
Iftrttan Qotan* as pointed out by the 
jM o u s  tfpfcatouv with Ŝ QG spil î of 
#*Fbeeor<fc and' with our strategic it- 
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lands, Andaman and Nfcobtfr, Lacca
dives and Kdcfthgtivu, we coul<J have 
developed those strategic islands as 
a naVi! baa*. should rise to thW 
occasion and bufl^ a v&ry strong Navy 
wfttth can act as a fesfc fotce if there 
is any danger to India. I would re
quest them foat We should not re
peat the tfristake of the Mogul Em
pire and neglet our Navy. Half of 
the Foundation of the Indian Ocean 
littoral countries live in this country 
and we rely on sea for import of ott 
and foodgrains and also lor our ex
port trade. Our survival depend* 
on the maritime tirade. I would, 
therefore, most respectfully submit 
that what hat been provided in the 
Defence budget for our Navy, which 
corals to fts. 118.77 erore* which works 
out to 9.8 per cent of flhe entire De
fence budget, is a very paltry sum and 
it should be increased further and our 
Navy should be properly streamlined. 
Our various strategic islands like the 
Nicobar Islands, through which the 
entire trade from West and Persian 
Gulf pases to Japan and far-east, 
should be developed as a big naval 
base Then only we can survive; 
otherwise, we will repeat the same 
folly which the Mogul emperors did 
by completely neglecting the Indian 
Ocean.

THE MINISTER OF STATE IN THE 
MINISTRY OF EXERNAL AFFAIRS 
(SfTRI SURENDRA PAL SINGH): 
Mr Chairman, Sir, I dbare the anxiety 
of the hon. Member when he descri
bed the various developments in Indian 
Ocean. He has said that the naval 
activities of bigger powers are increas
ing and certain developments are tak
ing place in Diego Garcia. All these 
matters are naturally of great impor
tance to us as well as to a large num
ber of other littoral countries, they 
are posing anxiety to all the coun
tries concerned, I shsfce his anxiety 
in this regard; As far as the Gov
ernment of India is concerned, we 
havq todd on *&ny occasions that 
ad these developtfteikfe are causing 

to u$ also.
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The question posed by he hoc. Mem

ber i»: what do we do about all these 
things? That i» the crux of the 
matter. First of all, may I very hum
bly submit that we must appreciate 
and realise that this is a matter which 
does not concern India alone. By 
this I do hot mean that India has 
no role to play in the matter. I will 
come to that a little later. This is a 
matter which net only concerns us 
but also concerns a large number of 
other countries of the Indian Ocean 
littortQ as well as hinterland coun
tries. An<] whatever action we take 
should be coordinated with the other 
like-minded countries. This is exact
ly what has been happening in the 
past.

The hon. House knows fully well 
that this matter has been discussed 
on a number of occasions. In the 
U.N forum we have played a very 
active role right from 1965 to this 
day In 1971, 1972 and 1973 two or 
three Resolutions were passed by the 
U.N and we not only supported them 
but we co-sponsored them. The U.N. 
resolution declared the Indian Ocean 
as an area of peace free from big 
power rivalries, etc.

On Diego Garcia also the him. Mem. 
ber knows that we have opposed this 
new development. We have opposed 
the attempt on the part of UK and 
USA to expand their base facilities 
and this matter has also been agita
ted by us in all forums of the world 
and we have taken up this matter in 
our bilateral discussions as also in 
the multilateral discussions.

Our policy in regard to the Indian 
Ocean has three main objectives. One 
is obviously the defence of our ter
ritory, Including our island territory. 
The second <me is that, being a mari
time nation, we have to safeguard 
the principles of the freedom of na
vigation on the high #»*• Thirdly 
and the most important, is to ensure 
that the Indian Ocean remains an area

of peace free of tension and nuclear 
weaponry, etc., effc.

I have already said that we have 
taken up tttis matter % the United 
Nations as also in the Non-aligned 
Conference in Lusaka, This matter 
was taken up and a resolution was 
passed in 1970 at Lusaka and again 
this matter was taken up in th« Al
giers Conference. In this way we are 
doing everything possible to generate 
world public opinion against this move. 
But, beyond that, it Is very difficult 
for us to do anything in a concrete 
way. After all, the onus and the res
ponsibility for creating a zone of peace 
or a nuclear-free zone in the Indian 
Ocean, when you come to the reali
ties, is dependent on the sweet-wili 
of the big powers. India or any other 
country for that matter cannot take 
any action against the big powers. All 
we can do is to resist the attempt on 
their part by raising a hue and cry 
in the world forums. That is what 
we have done and we have done it 
on every conceivable occasion. As a 
result of that, I must say, as the 
hon Member himself said, there is 
some shift in public opinion in Ame
rica against this move in Diego 
Garcia.

As far as UK is concerned, we took 
up this matter with them. In fact, 
I had the occasion to discuss this 
matter myself with my counterpart in 
London two months ago. I discussed 
this matter in depth with the 
Minister concerned and he as* 
sutred us that the U.K. Gov
ernment wil not "Be in a hurry to 
come to a decision in regard to the 
question of Diego Garcia. They said 
that they were carrying out a re
view of their own defence require
ments. That Is one thing they want 
to finish before they make up their 
mind on Diego Garcia. Secondly, 
they want to take the view of all 
the Commonwealth countries before 
they come to « 3nal decision. What 
they said—he could not tell me what 
the ultimate decision would be-but
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h« certainly said that there will be 
no hurry on their part to come to a 
A+Mmian and that the view-points of 
countries like India, Sri Lanka, etc. 
will he taken into consideration be
fore they give their consent.

SHRI B. V. NAIK: But they are 
going ahead with the construction.

SHRI SURENDRA PAL SINGH: 
It has to be ratified. The present 
Government’s approval has to be given 
to America before they actually start 
the construction work there. Hhat 
so far has been withheld as the matter 
is under review. 1 cannot say that 
we have succeeded but the attempts 
that we have made so far have had 
this salutary effect that they are hesi
tating to give that decision, and are 
considering the matter. I do not how 
far we will succeed.

As regards the question of defence 
of our territory, 1 am absolutely in 
agreement with what the hon Member, 
Shri P. K. Deo, has said, that we 
have to depend on our own strength 
and that we have to build our own 
Navy. It is our ultimate responsibi
lity and I am sure the I>efence Minis
try is doing everything possible to 
strengthen our Navy and see to it 
tihat our defences are maintained. 
May I say that in the last resort the 
defence of the littoral countries of 
the Indian Ocean depends entirely on 
the countries concerned. 1 do not 
think any outside power can come to 
this region and take the responsibility 
for the defence of these countries. Our 
defences have to be strengthened by 
ourselves by achieving self-reliance 
and by mutual co-operation in eco
nomic, technological and scientific 
fields and by building up our defen
ces in co-operation with each other. 
That is the only way in which we can 
meet the problem.

As far as we are concerned, we will 
continue to make efforts in every pos
sible way. We will co-ordinate with
MGlWO—M—1733LS

the efforts of other countries to see 
that the Indian Ocean remains an 
area of peace, and big-power rival* 
ry and escalation of military activi
ties are curbed and brought to an 
end, if possible. But this is an effort 
which will be a longterm effort and 
I cannot say definitely how far we 
will succeed in tfaat or how soon we 
will succeed, but this is something we 
must continue to work for. Thank 
you.

SHRI P. K. DEO; I just want one 
clarification. My question was cate
gorical. I asked, in spite of passing 
pious resolutions in Lusaka or United 
Nations, will the Government cate
gorically make a statement on the 
fioor of this House that more funds 
will be given for improvement of 
our Navy and that in the Supplemen
tary Demands this will come before 
us.

SHRI SURENDRA PAL SINGH: 
Before I come to this point, I have 
overlooked one of the important! 
points which he raised. He said 
something about the USSR naval base 
in the Indian ocean. There are no 
USSR bases in the Indian ocean, as 
far as our information goes.

Regarding grant of more funds for 
the development of the Navy, this 
is a matter concerning the Ministry 
of Defence. This information would 
be passed on to them. As I said, it 
is our responsibility, and I am sux* 
the Government of India in the Minis
try of Defence are doing everything 
possible to see that our Navy is 
strengthened and the territories of 
our country are properly protected.

17.57 h».

The Lok Sabha then adjourned till 
Eleven of the Clock on Monday, 
August I®, 1974/Srauana 28 1899
(Sakad.


